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year’s possession and the right of the
mortgagor to redeem had been ex-
tinguished, his claim was verified as
owner of the land and not as a mortg-
agee. Once a claim was verified in
favour of the claimant ag an owner,
he was entitled to receive compensa-
tion like other claimants and had also
the right to bid at auctions for pro-
perties in the compensation pool.

(c¢) Does not arise.
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Housing Programme in Delhi

Shri S. M. Banerjee:
Shri Tangamani:

Will the Minister of Works, Housing
and Supply be pleased to state:

(a) whether it is a fact that the

housing programme for Central Gov-
ernment Employees in Delhi has been

cut;

*1986.

(b) it so, to what extent; and
{c) the reasons for the same?
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The Depuly Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) No, Sir.

(b) and (c¢). Do not arise.

Plans and Prospects of Social Welfare
in India

Shri Sanganna:
Shrimati Ila Palchoudhuri:

Will the Minister of Planning be
pleased to state:

*1987.

(a) whether it is a fact that a co-
ordinated and comprehensive review
of social welfare activities of the
different Ministries of the Govern-
ment of India, the State Governments
and the non-official orgsnizations is
proposed to be made in the form of
a book entitled ‘Plans and Prospects
of Social Welfare in India’ 1951-61;

(b) if so, the time by which it will
be ready; and

(c) whether it will be published in
all the regional languages?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) Yes Sir.

(b) It is expected to be ready by
August, 1959.

(c) No Sir.

Import of Newsprint

#1988, Shri Kumaran: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether Government are aware
that the newspapers experience diffi-
culties due to defective licensing
procedures for the import of news-

print; and

(b) i so, what steps Government
propose to take in the matter?

The Minister of Commerce (Shri
Kanungo): (a) and (b). A statement
is laid on the Table of the Lok Sabha.
[See Appendix VIII, annexure No.
95.1





